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Dr. Ram Subhag Singh: On a point
ot crder. How (docs this  American
propugaada amse oul of this question?

Nir. Geputy.Speazer: I wn glad the
hon. Mercber has put this question.
But I am here also to decide which
question is right, and which wrong.

‘Pandit Munlkhwar Dati Upadbyay:
May | iknow, sir:ce the raising of the
rote of export of jute that started In
the beginning of the year, whether
that ratc has been maintained. and also
the figures {or the recent months?

Shrl T. 7. Krisunamachard: I think
I have given the figures betore, anti
I could give the f.gures again, but un-
fortunately, I have not got them here.

Shri B. S, Murthy: Arising out of
the answer given by the hongMinister,
may I know wheilier the GoVernment
has given any financlal aid for the pro-
paganda on iute bags In the United
States of America?

Mr. Deputy-Speaker: That is what
the hon. Minister has answered Jjust
now,

Shrl B. S, Murthy: That question
was different. It related to the kind
of propaganda that 1s belng carried on,
and the hon. Minister referred to the .
propaganda done by the Associatlon.

May 1 know whether the Govern-
ment has glven any financla) ald?

Shri T, T. Krishnamicbarl:  Ves,
Sir. Government has glven a ftoken
ald ot $25.0t:0 towards the Propaganda
that is being conducted In the Unit
States of America on behalf of jute
products.

Sbri K. K. Basu: May I know whe-
ther the Government will request
these tradc organisations to open out
trade relations with non-dollar areas
to tide over the slump In the jute In-
dustry?

Sbrl T. T. Krishnamacharl:
take that
Membexr.

Pandit Munlshwar Datt Upadhyay:
May I know whether the increase in
our export In the beainning of this
year was In respect of packing mate-
risls or hessian?

Shrl T. T. Krishnamacharl: T would
very wlillingly obliste the hon. Member,
but unfortunately I have not the fix-
ures, because the question did not
relate to that 1 am oulte willine to
supply the Information to the hon.
Member vrivately. or if he chooses to
put a question, It will be answered.

Shtt Jhunjbonwala: What is the
comparative value and quality of the
substitute which they are using o
plece of jute?

I can
suggestion from the hon.
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Shrl T T. Krishnamacbark 1If the
Ao, sucinbee nes 1 mind, the substi-
e beng usee ul lhe United .States
ci AIGerica, 1L 1s largely paper bags.

Moo Beiraly-spsaker: Naturally it

will be ciizaper,

Shei T. T. Krishnamacbari: Very
slightly cheaper.

Sbrl Jhunjhunwala: I want to know
the ¢xact percentage by which it s
cheaper so that we also could see whe-
ther the price of jute manufacture in
this couniry can be reduced to that
extent. What eflorts are being rnaoe
by the Government in the matter In
this respect?

Shri T. T. Krlshnamaebati: I had
the Information with me, but I am
afraid I did not bring It here, but I
shall give the inforvnation to the hon.
Member if he wants It.

Shri T. K. Cbhaudburl: May I know
whether the demand for hesslan In the
United States is agaln looking up?

Shri T. T. Krishnamacharl: The hes-
slan market {s one of those extremely
temperamental markets, and I cannot
pasitively say whether It Is looking up
or not. Yecause one week we do @
that it is looking up, but In the next
week we find It depressed agaln.

Tea (ExporTs)

*943. Sbri S C. Samanta: Will the
Minister of Commerce and Industry be
pleased to state:

(a) the value and qQuantity of tea
exported from India In each of the
years from 1947 to 1951;

(b) the names of countries that are
competing with India in respect of
world tea-supply:

{(c) how far the policy of the Gaov-
ernment of India to re-export tea to
European Continent through U.K. is
successful es against the free market
policy of other tea-producing coun-
tries; and

(d) the demand for Indian tea in
the world market in the first quarte:
of 1952-53?

The Minister of Commerce (Shrl
Karmarkar): (a) and (b). A state-
ment is lald on the Table of the
H~rn,  [See Appendix V, annexure
No. 40.]

() There 18 no difference now In the
policy of Government of India and
that of clot.ho:r tea-protdlt)clng S:untrtes
aa regards re-export of tea to European
countzies Illvux?: U
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(d) The total exports of Indlan tea
du-ing the first quaiter 1952 83 was’
571 mliilon lbs.

Shri §, C, Samanta: May I know
whether the Seuth Indian export tea
which can compete with the best type
of Cuvlon tea has been ficed oI the
double taxation. as recommended by
the Lxport Promotfun —vini.itiee?

Shrl Karmarkar: [ :hould like to

have notice .

Shrl S. C. Samanta: May I know
whether the Government has received
any complaints about the Indigenous
chests for tea, whether a picture
appeared- In a newspaper showlng
Indian tea in Indian chests, and
Pakistan tea In forelgn chests, with
the Indlan chests broken?

Shrl Karmarkar: Both about the
chests and the newspaper, I should like
to have notice.

Mr. Deputy-Speaker: Was not this
question put on a number of occasiotis
earlier?

Shri Karmarkar:
times out of numaber.

Sbrl S. C. Samanta: In answer to
part (¢) of the question, the hon.
Minister stated that there is no
difference now In the policy o0f the
Government of Indla and that of other
tea producing countries as regards re-
export of tea to European countries
through the United Kingdom. May 1
{mo;v what was the difference before

s

Shrl Karmarkar:  There was no
3ifiercnce earlier. We did not mind
ica belng exported, after Its import
into the United Kingdom. At a
certain stage. It was our alm In the
postwar period tu establish auction
centres for Indian tea in Csicutta and
Cochin. In the vast, re-exports of
Indian tea were not permitted for fear
that forefgn buyers might switch over
their operation from Calcutta but free
exports through the United Kingdom
were permitted. However in the
context of a sharp fall in prices and
the need to find increased outlets for
tea, It was found that re-export from
UK. to econtlnental Europe should
be permitted.

It has been put

8brl S. C. Semanta: May I <now
how we are faring after we have left
the International Tea Marketing Ex-
pansion Board?

Shri Karmarkar: I should like to
have notice ahout that.

Sbri Ssrmah: What ire the other
countries, if any. from which Beitain
{mports tea?
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Tie Minister of Commerce and
Tuaasdey (Siae T 7. Reslastinaehal):
Ceyon happens to be our major
competitor: the other countries ore
Paiistan. Indenesla. :ind East Africa.

Siirl Velayudhan: May I know, Sir...
Shrt Sarmab

Mr. Deputy-Speaker: The twon.
3{ember comes from a tea area. I
am sure he knows that Cevlon,
Indonesia etc are mroducers of tea.

Sbri Sarmah: Mr. Dcputy Speaker,
my next guestion will elucidate what
I am driving at. What Is the
diflerence between the wholesale
price in Britailn and the ceillng price
that Is fixed by Britain for retail sale
and the average market price in
Britain last month?

Shrl T. T. Krisumamacbari: I under-
stand that la respect of a Short Notice
Question that I answered In this House
hon. Members have tabled a demand
for a half-hour dlscussion. I believe
it has been permitted by the hon. the
Speaker. I think these juestions can
be appropriately asked at that time. I
shall have all the figures at my dis-
posal and I will give all the Informa-
tion that I possibly can.

rose—

Sbri Sarmah: Subject to ccrrection.
I suppose ratloning of tea In Britain
bas been lifted since then i.e. when we
had the discusslon last  Theretore. I
just want to know if It {s p.ssible for
the hon. Minister to glve the Infoima-
tion as to what is the difference
betwcen the wholesale price In Britain
and the ceiling price for retail sale in
the open market. It is important In
this way...

Mr. Depuly.Speaker: te need not
explain the importance.

Shri T. T. Krishuamachksrl: [ shall
glve all that Informatioh at that dis-
«ussion,

Shri Velayudhan: May 1 know, Sir,
whether Government have envisaged
any plan for the expansion of our tea
trade with other countries as we have
rome out of the Internationai Tea
Expanslon Board,

Shri T. T. Krishnamacbark:- Yes, Sir;
it 1s under our consideration.

Shrl K. P, Tripathi: It was thought
that when reexport from England
would be ailowed, the price would rise.
It Is on this Idea that re-export was
permitted. Is it a fact that after the
re-exports, the prices have failen?

8hri T. T. Crixkmamachary: That
may be o fact, Sir.
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8brt K, P, Tripathi: May I know,
Sir, whether there is a demand by the
tea industry that further re-exports
should be ailowed also to America. to
which it has not yet been allowed.

Sbri T. T. Krishnamacharl: At the
resent moment, I do not think we
ave any understanding with the
United Kinkdom to limit their re -
exports in regard to any country. I
}ihkink they are free to do what they
e,

Shri K. P, Tripathi: In view of the
fact that permission to re-export tea
from the United Kingdom to other
countries has not raised the prices and
also in view of the fact that that per-
mission has affected the Calcutta tea
market by limiting 1s export area,
-will Government consider...

Mr. Deputy-Speaker: Hon. Members
are making suggestions after sugges-
s. The Government will consider
everything. But this is not the occa-
sion for making suggestions.

RIVER VALLEY Paosecrs
TIONS)

*944. Shri T. N, Singh: (a) Will the
Minister of Irrlgatlon and Power be
pleased to make a statement on the in-
vestigations which are being carried
out in various stales under the direc-
tion of the Central Water and Power
Commission in connection with River
Valley and Hydro Electric Projects?

(b) How many of these are nearing
completion. which of these schemes
for which investigations have been
made will be taken in hand in the next
two years and what is the nature of
the financial arrangement between the
States concerned and the Centre, as
also the agency of execution of these
Projects?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) and (b).
A statement Is laid on the Table of
the House.

Shri S. N. Das: In view of the im-
portance of this question, it would be
better it the hon. Minister just dis-
closed the names of the projects of
which the Investigations had been
completed or were being carried 97,

Shrl Hathl:  Yes, Sir. I will tell
the House.

Mr, Deputy-Speaker: 'The statement
tias been laid?
Shr] Hathi: The hon. Member wants

to know the names of the various pro-
Jects.

Mr. Depuly-Speaker:

statement?

(INVESTIGA-

Is iv a long
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Shrt Hatbi: It 13 not long. # can
read it out.

(a) The following are the projects
in various States on which Investiga-
tions are being carried out by the
C.W.P.C:

(1) Kosi Project in Blhar.

(2) Narmada Projects (Tawa,
Punasa and Broach) in
Bombay and Madhya Pradesh.

(3) Dihang and Manas Projects in
Assam.

(4) Mahanad! and Jonk Projects
m Madhya Pradesh.

(5) Ganga Barrage Project in West
Bengal ,

(6) Tikkarpara and Naraj Dams
Projects in Orissa.

(b) Investigations on the Sabarmali
Project in Bombay and Harangi Pro-
Ject in Coorg have been completed and
the Project Reports are under prepa-
ration. The Investigations on the
Kost, Narmada (Tawa, Punasa and
Broach). and Ganga Barrage Projects
are nearing completion. As regards
execution, financial arrangements. and
agency execution, the position is as
follows: —

Kosi Project: The investigations on
this project were completed in June,
1950 and a Project Report was pre-
pared. As a result of examination of
this Report by an Advisory Committee,
who recommended certain changes,
further investigations were taken up.
The Project has been accepted by
the Pianning Commission for inclusior:
in the Five Year Plan. The Financial
and technical responsibliity: of the
Central Government, Government of
Blhar and the Government of Nepal.
the programme of construction and
agency of execution have not yet been
settled.

Ganga Barrage Project: As a result
of Investigations carried out so far, a
Project report has been prepared and
s 1mder-examination. in consultation
with the Government of West Bengal
and the Pianning Commisslon. The
various points referred to will be
examined onlér after the Project has
been approved by the Planning Com-
mission.

Sabarmati Project, Harangi Project
and Narmada Projects Further action on
the various points can be taken only
after the Project reports have been
prepared and if, on the basis of the
Project Reports, the Projects are found
to be technically and financially feasj-
ble. It s not possible to &ve any
definite Information at this Juncture.





